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OA No.36/2013 with MA No.22/2013 
Date of Order: '16.09.2013 

Mr. S.P.Singh, present, for applicant . 
. Mr. Shahnawaz Khan, present, on behalf of 

Smt. K. Parveen, counsel for respondents. 

Counsel for the applicant submits that he wants to 

withdraw the OA as well asMA. 

In view of the submissions made by the counsel for the 

applicant, the OA as well as MA are dismissed as withdrawn 

one. 

[Meenakshi Hooja] · 
Administrative Member 

~ 
[Justice K.C.Joshi] 
Judicial Member 


